THE GAUHATI HIGH COURT

( HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA,
- MIZORAM AND ARUNACHAL PRADESH )

NOTIFICATION No. 24
Dated Guwahati, the 15‘~h March, 2011

Hon’ble the Chief Justice has been pleased io
constitute a Public Interest Litigation Cell for the Principal Seat
and for all the Outlying Benches of the Gauhati High Court with
the following members: -

1. Deputy Registrar (Judicial - I)
2. Asstt. Registrar (Judicial)

3. Superintendent (Writ Appeal)

By Order,
Sd/- P.K. Saikia,
REGISTRAR GENERAL
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